Name of the Corporate Debtor: IN THE MATTER OF SNREE DWARADNISN UDYOS FVT.ATD. IN CRP; Date of Commencement of CIRP: 09-04-20206; Uist of Crediten s
o= 3035208

Fling unde clause (ca) of vub-regulstion () of regulstion 1) the B8 (Issirency Resslution Process for Corparate Persoms) Regulstions, 2016
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